
To, 

Sir, 

The Office of District Magistrate, 
Moradabad 

The Registrar, 
Hon'ble National Green Tribunal, 
Copernicus Marg, New Delhi. 

Date 8.31)T 0z 3 

Sub: Regarding status Report in compliance of Hon'ble NGT order dated 19-04-2023 in the matter of 

Adesh Kumar Yadav Vs State of U.P. in Original Application no. 868/2022 (Next date of hearing 

17.07.2023). 

Through E-Filing (E-mall : Judlclal-ngt@gov.in) 

AEE CORSs NEW 2022 

In compliance of the direction passed by Hon'ble National Green Tribunal dated 19-04-2023 on 

the above mentioned matter. status repot is hereby attached with the request to put up before 

Hon'ble National Green Tribunal for kind perusal. 

Yours Sincerely, 

(Shailendra Kumar Singh) 

District Magistrate 

Copy To: Member Secretary, U.P. Pollution Control Board, Lucknow for information. 

District Magistrate 
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Action Taken Report 

In the matter of 

Adesh Kumar Yadav 

V/S 

State of Uttar Pradesh 

(0.A. No. 868/2022) 

Hon'ble National Green Tribunal 

(Order dated 19th April, 2023) 

Perpared by: 

(Joint Committee of UPPCB, Moradabad, District 

Administration, Moradabad, Flood Division, Irrigation 

Department, Moradabad) 
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Action taken report in compllance of directlon issued by Hon'ble NGT order dated 
19.04.2023 In the matter of Adesh Kumar Yadav V/S State of Uttar Pradesh in 0.A. 
No. 868/2022. 

1- Background : 

O.A. no. 868/2022 was filed by Adesh Kumar Yadav before Hon'ble NGT, New 
Delhi regarding illegal construction made by M/s Torrent Gas Pvt. Ltd. at gata no. 345/1, 
Village Saifpur Palla, Teshil & District Moradabad on flood plan zone of river Ramganga. 

Hon'ble NGT, New Delhi had passed the order on 11.01.2023 in the matter of 
Adesh Kumar Yadav vs State of Uttar Pradesh in 0.A. No. 868/2022 and directed as 
following -

"3. In our view, it would be appropriate to obtain a factual report for the purpose 

whereof, we constitute a joint committee of State PCB and District Magistrate, Moradabad 
who shall visit the premises, collect relevant information and submit a factual report 
including the details of action taken, if any, within two months. 

4. The nodal agency for coordination and compliance will be District Magistrate, 
Moradabad." 

2- Action taken by Joint Committee in compliance of order dated 11.01.2023 

In compliance to the aforesaid direction, a Joint Team of Officials from Regional 
Office, U.P. Pollution Control Board, Moradabad and District Administration, Moradabad 
visited the site of M/s Torrent Gas Pvt. Ltd., Village Saifpur Palla, Tehsil & district 
Moradabad on dated 17-01-2023 and submitted its status report before Hon'ble NGT by 
District Magistrate, Moradabad vide letter no. 426/N-13/868/2022/General dated 
23.02.2023. Copy is annexed as Annexure-1. 

Further, Hon'ble NGT vide order dated 19.04.2023 in the matter of Adesh Kumar 
Yadav V/S State of Uttar Pradesh in 0.A. No. 868/2022, has directed as following 

"5. In view of above, further action may be taken and action taken report filed 
within twO months before this Tribunal by the joint Committee already constituted with 
inclusion of Chief Engineer (Eastern Ganga), Irrgation and Water Resources Department, 
Uttar Pradesh, Moradabad. 

Listfor further consideration on 17.07.2023." 

Action taken by Joint Committee in compliance of order dated 19.04.2023 

i. District Magistrate, Moradabad vide letter no. 736/N-13/868/62/General dated 
11.05.2023 has directed to Chief Engineer (Eastem Ganga), Irigation and Water 
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Resources Department, Morndabad to take necessary action for demarcation of flood 
plain zone and submit action taken report accordingly. Copy is annexed as Annexure 
2. 

Regional Ofice, U.P. Pollution Control Board, Moradabad vide letter no. 729/N 
13/868/2022/General dated 09.05.2023, 865/N-13/868/2022IGeneral dated 

14.06.2023 & 936N-13/868/2022/CGeneral dated 28.06.2023 also requested to Chief 
Engineer (Easten Ganga), Irrigation and Water Resources Department, Moradabad 

In reply of above, Executive Engineer, Flood Division, Irrigation Department, 
Moradabad submitted the reply vide letter no. 1397/ TI qug/ té t dated 
03.07.2023. The report of the Chief Engineer [Eastern Ganga, Irrigation 
Department, Moradabad is attached with the above said letter dated 03-07-2023. 
In said report, it is stated that the site of M/s Torrent Gas Pvt. Ltd, Village Saifpur 
Palla, Tehstl & district Moradabad is situated at more than 500 Meter from the 
bank of river Ramganga and not covered under no development zone/no 
Construction zone as prescribed by Hon'ble NGT in the order of O.A. no. 
868/2022. Further, it is also stated that procedure of demarcation of flood plain 
zone in river Ramganga is under process. Copy is annexed as Annexure-6. 

Above report is being submitted for Kind perusal and necèssary action. 

Regional Officer, 
U.P. Pollution Control Board, 

Moradabad 

Executive Engineer 
Flood Division 

Moradabad 

Additional District Magistrate 
F/R 

Moradabad. 
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on above the matter. Copies are annexed as Annexure- 3, 4&5. 
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Annexure - 0161
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Annexure - 0268



Annexure - 0369



Annexure - 0470



Annexure - 0571



Annexure - 06
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